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FROM

» wf. H.S. Kaicker, B.4.LL.B.,

Assistant Registrar.

TO -Dé

Thej Registrar,

Central Administrative Tribunal,
Allahabad Bench at allahabad.

ggﬁmuﬂ INTERLOCUTORY  ___ AFPLICATION NC. 2.
/ T Application for stay by notice oF motion With a prayer for

S ALY
PR T
ng CIVIL AFTLal. NO. 2813 OF 1993.
UNICN of India & QrsS. .+ Appellants.
‘- Versus
Virender Kumar Vishwakarma & Or'S. .. Respondents.
sir,
) 1 am directed to forward herewith for your in:f.‘orma'tic;n, :
and necessary action a certified copy of the Beder dated 10th
May, 1993 of this Court nade in the above matter.

Please acknowledgze receipte.

Yburs faithfully,
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IN THE SUPREME COURT OF INDIA
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Vi].) No.

42%h August, 1992 of
Allahabad Bench at Allashabad in Original Application !g:_f?j____

1992) .
The Union of In

North Eastern Ralilway Gorskhpur' .

The Divisional Railvay ManAger, Lo
North Eastern Railway, Varenasi Divisi]on '

Varanasi.
The Senior Divi

North Eastern Railway, Varanasi,

The Senior Divi
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APPELLANTE

Horth Eastern Railway, Varanasi. Lo pmruonms/h
i

Yer

Vireandra Kumar

aus

Vishwakerma, S/o Gopli Nath,

R/o S 16/19 Ghausabad, VYaranasi Cantt;
Working place lLoco Shed, N.E. Rly,

Varanasi.

Nanda Chauhan,
Post Nakhatpur,

s/o Dotha, R/o Villege and
District Ghaziapur, (UP)

Working Place Locoshed N.E. Rly,

Varanasi.

X. Shalowan, S/o C.E. Shalowan, R/o 01d Leoco Colony,
N.E. Rajlway Varanasi, Working at Loco Shed
N.BE. R.].y, Yaranasi,

Nizamuddin Khan, S/o Rajjab Ali,
Mohalla S8 13/52 Telia Bagh,

Working at loco

ShEd. N.E.

Railway, Varanasi.

Mohammed Nasir

Khan, S/o Habibullah Khan,

R/o Nawepura Nerhighat, Varanasi

Yorking at lLoco

Shed, N.E. Railway, Veranasi.

Ram Ayodhya Sharma, S/o Ram Chandra Sharma,
vill. Banwar P.O. Banwer Bangra,

Distt. Chhapra
Working at Loco

81ta\nu Prasad,
R/o ‘Quarter No.
Working at looo

{Bihar),
Shed R.E. Railvay, Varanasi.

S/c Ram Dhani Prasad,
470 1., Railway Colony, Varanasi.
Shed N.E. Railway, Varanasi.

vo2f=
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j?"* 8. Gorakh Nats Tewari, S/o Ram Lekhan Tewari,
Lo Vill. Chillsh Marawa, P.0. Bellore, Distt. Siwan (Bihar)
¥orking at Loco Shed, N.E. Rajilway, Varanasi.

9. Shobh Nath, S/o Katwari, R/o D-65/462, Labartara Bari,
Line Main Gate, Varanasi, Working at Loco Shed N.E. Railway,
Yaranasi. .

10. Nageshwar Ral, S/o Raghivir Rai R(o Village Shahpur Diara,
P.0. Sone Pur, Distt. Seran (Bihar) Working at Loco Shed
N.E. Railway, Chapara Katehari,

11. Sheo Pujan Rai, S/o Baldeo Rai, R/oc Gola Bazar, Distt,
Sonepur (mhars Working at Looo Shed N.E. Rly, Chapara
» Kutchahari,

* 12, Lal Bachan Yedav, S/o Rem Dess Yadav, R/o Villege Gurva
P.0. Middha, Distt. Balllia, Working at Loco Shed N.E.

b Railway, Chaparas Kutchheri.
’ : ++ RESPONDENTS,

0t Y 1
CORAM:
HON'BLE MR . JUSTICL P.B., SAWANT
HON'BLE MR. JUSTICE B.P. JEEVAN REDDY
o For the Petitioners/Appellaxitn(m'. J. Ramamurthy Seaior Advocate

M/s. A. Singh, and V.,K. Verma,
‘ . o Advocates with him)

For /i':nﬁator/!lupondent,lio. 83 Mr. Pramod Swarup Advocate.
) THE APPLICATION for stay above mentioned being called on

’ . for hearing before this Court on the 10th day of May, 1993 UPON

| | hearing counsel for the appearing parties herein THIS COURT DOIH

r ¢ ORDER that pending the hearing and final disposal by this Court
of the said application Zor stay after notice the judgment and

\ order dated 12th August, 1992 of the Central Administrative

\ Tribunel, Allahabad Beach at illshabad in Originai _Application
No. 296 of 1992 be and is hereby stayed. |

" AKD THIS COURT DOTH FURTHER ORDER that this ORLER be

punctually observed and carried into execution by all concerned.

WITNSS the HON'SILE & R] MANEPALLI NARAYANARAO

VENKATACHALIAH Chief Jushice. of India et the Supreme Court,
New Delhi dated this the 10th day of May, 1993.

S

( B.S. JAIN )
JOINT REGISTRAR.




\.. SUPREME COURT |
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?grmmmony APPLIC.T Gl _NO. 2 .
Application for stay DLy notice of Motlon with a prayer forian
ex perte order), h%

IN THE "WOF' | o .

CIVIL APPEAL NI. 2813 OF 1993.

Union o¢f India & Ors, Petmonwmumﬁfﬁ
o -
v{
Versus . )
A
Virendru Kumar Vishwakarms & Ors. Respondent
DATED THIS THE 40th DAY F MAY 1993,
Dated the o day of \ 199 |
¥
| 2
N
i
VQK. Ve.;-‘ua, f ‘
R
Advocate on Record for Petitioners/Appellants.

Compared with SHRI

"ramcd Swarup,

No. of folios  pxs Advacate on Racord for Caveator/Re apondent No. 8

s 4 ED TN MY PRESENGE




